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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR S. G SHAH
Petition(s) for Special Leave to Appeal (Civil) No(s).6473/2006

(From the judgenent and order dated 08/ 02/2006 in LPA No. 648/2004
& LPA No. 649/2004 of The H GH COURT OF DELHI AT N. DELHI)

| NDI AN Al RLI NES OFFI CER' S ASSOCI ATI ON Petitioner(s)
VERSUS
| NDI AN Al RLI NES LTD. & ORS. Respondent ( s)

(Wth prayer for interimrelief )

WTH SLP(C) NO. 16524 of 2006

(Wth prayer for interimrelief and office report)
SLP(C) NO. 7918 of 2006

(Wth prayer for interimrelief and office report)
SLP(C) NO 8594 of 2006

(Wth prayer for interimrelief and office report)

Date: 06/11/2006 This Petition was called on for hearing today.

For Petitioner(s)
Ms Lalita Kaushik, Adv.

M. Vi kas Mahaj an, Adv.
M. Bhaskar Y. Kul karni, Adv.
M. GS. Chatterjee, Adv.
Ms. Anitha Shenoy, Adv.

For Respondent (s)
Ms. Anitha Shenoy , Adv

Akansha, Adv.

Ni na Gupta, Adv.
Shwet a Chadha, Adv.
. Neha, Adv.

Ms. Bina Gupta, Adv.

5555

UPON hearing counsel the Court nmade the foll ow ng
ORDER
In SLP( O No. 7918/ 20086, copy of rej oi nder
af fidavit is handed over to Mb. Akansha  appearing on
behal f of |earned counsel M. Bina CGupta.

In SLP(C) No. 16524/2006, respondent wants to file



counter affidavit. It may do so before 7.12.2006.

List the matter on 7.12.2006.

(S. G SHAH)

Regi strar



